IN THE CENTRAL AleINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR .
, \\e

ORDER SHEET

APPLICATION NO........c.e.c000...OF

Applicant(s) Respondent(s)

Advocate for . Advocate for
Applicant(s) Respondent(s)

Notes of the Registry - ' Orders of the Tribunal

QA No, 237 /2008
Date of order: 14.02.2007

o8 -
’ L‘“\ Mr. K.K. Shah, counse! for applicant,
- Mr. P.3. Bhati, counsea! for respondents,
o
Learned counsel for the applicant submited that the
appiicant is satisfied with the relief granted by the |
responcents since the transfer has already been carried outb y
He has also submitted that the 0OA. 8 now renderad ?
infructuous. j
in view of the above, the Original Applicason is
dismissad having become infrotuous.
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